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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session A '
BULLETIN—PART I
( Brief Record of Proceedings )
Monday, December 3, 2018
_ No. 143
The Assel_nbiy met at 9.00 a.m. with Mr. Speaker in the Chair.

[At' the commencement of the sitting, the Leader of Opposition
informed that Shri V. S, Sivakumar, Shri Parakkal Addulla and Dr. N Jayaraj

* would stage an indefinite Sathyagraha in the foyer of the Assembly Hall in

protest against the negative attitede of the Government towards the
demands for withdrawal of prohibitory order at Sabarimala and to improve

‘the basic amenities there. Then the Members belonging to the opposition

trooped in to the well of the House shouting slogans and tried to disrupt the
proceedings.] '

Questions:

One question in the list of questions posted for the day was answered
orally, o :

[As it was difficult to carry on the business of the House in an orderly
manner, The Speaker suspended rest of the Question Hour, and moved into

- the next business.]

" Calling Attention :

(1) Shri John Fernandez had given a notice to call the attention of the
Minister for Fisheries, Harbour Engineering and Cashew Industry to
the necessity to implement a package to coastal region of the State,

- in the light of Climate change. The Minister laid on the table a
statement thereto,

(2) Smt. E. S. Bijimol had given a notice to call the attention of the

Minister for Local Self Government to the necessity to rebuild .
Panchayat roads and bridges in the State which were devastated by.

heavy rain and flood. The Minister laid on' the table a statement
thereto. '

KNPP.1675/2018(if).

e



Matters under Rule 304 :

The . Ministers concerned laid on the table statements on the followmg
" notices given by Members under Rule 304 :
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Legisiative Busmess

1. Shri E. P. Jayarajan, Minister for Industries Sports and Youth Affairs
introduced the Kerala Sports(Amendmcnt) Bill 2018. The Minister also laid on
the table the statement under Rule 75(1). The Minister then moved that the Bill
be referred to Subject Committee VI, Ordinance dxsa.pproval motions and
amendments were not moved. The motion was passed without discussion and the
Bill was referred to Subject Committee VI-Education '

2. Smt. J. Mercykutty Amma, Minister for Fisheries, Harbour Engineering
‘and Cashew Industry introduced The Kerala Fishermen Debt Relief Commission
{Amendment} Bill 2018. The Minister also laid on the table the statement under
Rule 75(1). The Minister then moved that the Bill be referred to Subject
Committee 1. Ordinance disapproval motions and amendments were not moved. .
~ The motion was passed without discussion and the Bill was referred to
Subject Committee [—Agriculture, Animal Husbandry and Fisheries

The House adjourned at 9.21 am. to meet again at 9.00 a.m. Tuesday,
December 4, 2018

V K. BABU PRAKASH,
Secretary




